. for the respondents,

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BERCH HE%ERABAD-

O¢ANO, 1367 of 1996.

Between _

LeSubramanyam 3é35 Applicant
And

1,

The Chief General Manager(relecom), A.P.Circle, Doers

Dated: 23.‘11.1936;3

Nampally statioh fead, Hyd. _
The General Manager(Telecom). Telecem Area, Secunderabad.

26
3, The Telecem District Manager, chittocr District, Sec derabad.
4, The sSub Divisional Officer, Telecem, Tirupathi, Chitteor, Districtg

Yy Respondent

Ceunsel for the Applicant s Sri; A,ViRama Rae

Ceunsel feor the Respondents

CORAMS ‘
Hen'ble Mre R.Rangarajan, Administrative Member

Hon'ble Mr, B.S¢Jai Parmeshwar, Judicial Mesmber
The Tribunal made the follewing orderi~

t Sri, V.Rajeshwara Rad, Addl.CGSC.

Heard Sri, Rama Rao for the applicant and Mr; R§ jeswar Rae

This OA is filed praying fer a directien teo gra
applicant temporary status and regularise his services in
Post,

nt the
the Group-D

When the OA was taken up for hearing the learneq counsel

submitted that he is withdrawing the 0.l

In view of the above the OA is dismissed at the

stage itself, No costs

admission

. g?%ﬂ/&EL?ﬂsz
Deputy Regist

rar{Judl,.)




Cepy te:=

Chief General Manager(Telecem). A.P.Circle, Doeranchar
phavan, Nampally sStation rgad, Hyd.

1.

2,
3.
4,
Se
6.
T

8.

The

The
The
The

One

One
One

One

Rsm/-

\ gub Divisional officer, Telecom, Tirupathi, Chittg

General Manager{Telecem), Telecom Area, Secunderabad.

Telecom District Manager, Chitteor District, Secuq

copy to Sri. A.V.Rama Rao, advecate, CAT, Hyd.
copy to Sri, V.Rajeshwar Rae, Addl. CGSC, CAT, Hyd
copy té Library, CAT, Hyd.

spare CoOpY.

derabad.

or District.
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SDMITTED AND INTERIN DIRECTIONS IS

ALLOUED'

DISPUSED OF WITH DIRZCTISNS

DISMIS3ED

ISAIS3E0 AS WITHDAAWN |
LADERED/REJZCTED |

//,; ORDER.AS TG COsTS,

1
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